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(11) Memorandum  explaining 
the reasons for no~accept- 
ance by Government ol the 
Commission’s advice In the 
case referred to in para S3 
of the above Report. [Plac
ed in Library. See No. LT- 
617/67],

(2) A copy ol th« All India Ser
vices (Medical  Attendance) 
Amendment Rules, 1967, pub
lished  in  Notification  No. 
G.S.R, 824 In Gazette of India 
dated  the  3rd June, 1967, 
under sub-section (2) of sec
tion 3 of the All India Services 
Act, 1951.  [Placed in Library. 
See No LT-618/67],  '

1XJE3 hrs

PRIVATE MEMBERS’  BILLS AND 
RESOLUTIONS  COMMITTEE

Fourth Report

Shri Khadilkar (Khed): Sir, I beg 
to present the Fourth Report of the 
Committee on Private Members’ Bill 
and Resolutions

ELECTION TO COMMITTEE

All India Council for Technical 

Education

The Minister of  Education  (Dr. 
Trignna Sen): Sir, I beg to move the
following: —

“That in pursuance of clause 
i(f) of paragraph 3 of the Minis
try of Education Resolution No.
F. 16-10|44-E. in, dated the 30th 
November, 1945, as amended from 
time to time, the members of Lok 
Sabha do proceed to elect, in such 
manner  as the  Speaker  may 
direct, two members from among 
themselves to serve  as members 
of the All India Council for Tech

nical Education for the term end
ing on th« 29th April, 1870, sub
ject to the other provisions at the 
said Reaoultion”.

Hr. Speaker: Hie question ig;

‘That in pursuance at  clause 
i(f) of paragraph 3 of the Minis
try of Education  Resolution No. 
F. 16-10/44-E. Ill, dated the 30th 
November, 1945, as amended from 
time  to  time, the members of 
Lok Sabha do proceed to elect, in 
such manner as the Speaker may 
direct, two members from among 
themselves to serve as members 
of the All India Council for Tech
nical Education for the term end
ing on the 29th April, 1970, sub
ject to the other provisions of tha 
said Resolution”.

The motion toat adopted.

1224 hrs.

GENERAL BUDGET—GENERAL 
DISUSSION—Contd.

Mr. Speaker: The House will  now 
resume  general discussion of  the 
General Budget for 1967-68. AU  the 
parties have almost  exhausted the 
time allotted  to them, except the 
Congress, the  Jana Sangh and the 
DMK. Jan Sangh has got 21 minutes; 
the D.M.K. has got 9 minutes  and 
Independents Group also has got some 
time. Shri Himatsingka may continue 
his speech.

Shri Himatstngk*  (Godda):  Sir
yesterday, I gave facts and  figures 
about food production and I said that 
the production that we have in the 
country, if it is properly procured and 
distributed, should be sufficient spe
cially when we are importing certain 
quantities from America and  other 
counries.  If the zonal system  and 
other difficulties in the matter of dis
tribution are standing In the way and 
if you create the feeling of scarcity 
which makes the people to hoard mote



than what they would  have  done 
otherwise, the matter should be consi- 
de:ed as to whether or not the zonal 
jystem should be done away with as
quickly as possible. W« hope  the 
monsoons this year will be much bet
ter and there will be bumper crops 
and the conditions will improve. The 
position may be reviewed then.

As regards the industrial develop
ment, in the first 15 or 20 years of the 
Congress Government,  there  have 
been very great improvements  and 
there has been increase in the indus
trial production.  Very many indus
tries have come up in the country and 
a large number of small and medium
sized entrepreneurs have set up in
dustries which, perhaps, they would 
never have been able to d° but for the 
Government assistance that has been 
available to them. If you go round 
Delhi, Punjab, Fairdabad  an Baha- 
durgarh, you will find that on every 
plot of land that is available, there is 
a factory established. So is the case 
roundabout Madras, Calcutta, Bombay 
and other places. Therefore, to  say 
that  there  has  been  no
improvement  during  the  Cong
ress regime or that  only  hundred 
families have monopolised the whole 
business is not correct, as put forward 
by Mr. Dange and others. The whole 
country is full of small scale  and 
medium scale industries set up by new 
entrepreneurs and the country  has 
become self-sufficient in a large num
ber of commodities which used to be 
imported before- But during the last 
two or three years, there has  been 
recession and there has been no capi
tal formation on account of the heavy 
taxes that had to be imposed due to 
Chinese aggression and the  conflict 
with Pakistan. Last two or three years 
have been bad years ant there  has 
been no improvement in investment 
claimate and no capital  formation. 
Therefore, is  necessary  that  the 
Finance Minister should do something 
about it to improve the investment 
climate and create capital formation.

Certain concessions have also been 
promised la the Budget.  I feel that 
they will not be sufficient ior the pur
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pose.  I feel that the Finance Minis- 
ter wants to take careful steps  and 
wants to watch  how  the monsoons 
behave this year and that, when it is 
time, he will consider the question.

1£ you look at the list of industries, 
the things that are being produced, as 
mentioned in the Monopolies Commis
sion Report, you will know  how 
many things have come up in  the' 
country.

1 have a few suggestions regarding 
the proposals that have been made. 
One of them is the exemption of per
sons whose dividend income does not 
exceed Rs. 500.  I feet it ought  to 
be slightly modified.  The limit may 
be raised to Rs. 7000 or so. Otherwise, 
there will be disincentive.  If a per
son has an income of Rs. 510, he loses 
the benefit.  Therefore, an attempt 
will always be to keep it less  than 
Rs. 500 and instead of acting as  an 
incentive, it will act as a disincentive. 
Therefore, I feel that the concession 
may be confined to Rs. 500 but  it 
should also be available even if the 
income from dividend exceeds Bs. 600 
but does not exceed a particular sum 
that may be fixed by the  Finance 
Minister after considering the ques
tion. It may be that in that case, he 
may lose a few lakhs of rupees, but 
certainly it will act as an incentive.

The proposal to deduct a certain 
amount of tax from certain payments 
that have been suggested does  not 
appear to be proper. Everybody has 
to make advance payments, and  on 
the basis of last year’s  assessment 
Therefore, the deposit is there. Over 
and above this, if deduction will  be 
made, I feel that it will not be justi
fied.  Therefore, the matter  needs 
consideration.

As regards exports, certain conces
sions are going to be given, certain al
lowance are going to be made, a cer
tain reduction has been made in ex
port duties. But I feel that so far as 
sackings are concerned, some change 
is required. The concessions or the 
reductions  on  jut®  packings  and 
hessian appear to be quite sufficient
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But sackings will not be able to stand 
competition with the present reduc
tion, and therefore, this matter needs 
reconsideration.

Another thing that 1 would suggest 
is this.  A number of finished goods 
are at present being imported. This 
should be banned because the coun
try is in a position to produce and in 
fact is producing more than what we 
need in many cases.  Take the case 
of soda ash  and caustic  soda.  The 
country is producing more than what 
it needs.  But I understand that  a 
large quantity of it had been permit
ted to be imported  Similarly, in re
gard to electric cables, the capacity 
in the country is 30 per cent more than 
what is actually needed  here.  But 
recently, Rs. 3 to 4 crores worth  of 
electric cables have been permitted to 
be imported.  This  needs examina
tion. I feel that uncesessarily foreign 
exchange is being spent on the import 
of these things.  I feel that such im
ports should not be allowed.

Similarly, there  are one or two 
other cases where certain  finished 
articles are being imported,  which 
could be manufactured here.  Calcin
ed anthracite coal which costs about 
$80 per tonne is being imported; if we 
import raw anthracite coal it  will 
cost us only about $28 and it could be 
conveniently calcined here. Similarly; 
there are a number of other things 
like methonalamines. I feel that  the 
Finance Minister should take  steps 
and direct that if any party is willing 
to take up calcination and conversion 
of these things or the manufacture of 
these items, the finished goods should 
not be allowed to be imported; in
stead the raw material  should  be 
imported so that, we could save a lot 
of foreign exchange thereby.

is one other small matter to 
which X want to invite the atteatlwj

of the Finance Minister.  Tax credits 
were being given for exports, 19 tili 
devaluation  In-  Tax  credits-
have been earned for  more  than
12 'months since then, but 1  under
stand that in a large number of oaves, 
the amount earned by the exporter* 
has not been paid to  them so far. 
Certainly, 12 months is much too long 
a period for the payment to be made 
I would, therefore, suggest, that steps 
should be taken so that persons who 
are entitled to it could be got paid.

As regard public sector undertak
ings.  Government are now aware of 
the defects and they are taking steps 
to remove them.  The Bureau  of 
Public Enterprises has been started 
for that purpose and they are looking 
into the defects.  But still, in certain 
cases, there is criminal negligence and 
certainly steps should be taken  In 
this regard. Take, for instance, what 
happened in the Durgapur complex. 
The ISC were doing very well and 
had earned Rs. 210 lakhs in 1964-65; 
but it went down to Rs. 49 lakhs in 
1965-66.  But I cannot  understand 
why suddenly  in 1966-67  they have 
lost Rs. 4.61 crores.  Certainly,  that 
needs looking into.

Another matter which needs consi
deration is this.  When a project is 
started as a public sector undertak
ing, the cost is mentioned as a cer
tain amount, but gradually it goes up, 
although there is not much change in 
the nature of the project.  Take, for 
instance, the Khetri copper projects. 
Its estimated cost  was about Rs. 10 
crores; subsequently, it was revised to 
Rs. 24 crores, but now I understand 
that the Anal revised estimate has gone 
up to about Rs.78 crores. It will pro
duce  about 25,000 tonnes of cupper; 
if we take Rs. 2000 per tonne as the 
price, for 25,000 tonnes, it will come 
to about Rs. 5 crores.  Even the de
preciation  will be more than Ha. S 
crores. Therefore, apart from the ex
penses, these things need looking Into.
I feel that  Government  should see 
that th«  estimates do not |o ap to
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rock an extent that they cannot con
trol it or that it becomes unproduc
tive.

Sbri M, Muhammad i—w g  t/wtnn 
jeri):  The treatment meted out to
the two personnel of our Indian Em
bassy in China is an outrageous one. 
Government have, of course,  taken, 
some  action.  But in such matters, 
what I would urge is that they should 
ever be vigilant, particularly,  with 
regard  to the borders but also the 
behaviour of those countries  which 
are capable of not only resorting to 
such  treatment to our people.  Of 
course, Government will tell us at the 
time when the  adjournment motion 
is discussed in the evening, what they 
propose to do and what further steps 
they propose to take in he matter.

Again, in the recent  West  Asian 
crisis and conflict, a certain number 
of the Indian troops who were there 
for keeping peace under the auspices 
of the UN have been want only and 
deliberately killed by the  Israelis. 
It is scandalous and it is a shameful 
affairs that the  country  which  has 
been responsible for this murder of 
the peaceful people has not expressed 
even a® much  as sympathy for the 
injustice and the great damage that 
has been done to the honour of India 
and to the Indian arms by that coun
try.  Therefore, I think that a firmer 
action has to be taken in this matter 
as well.

But hearty congratulations are due 
to the Government of India for the 
very firm and clear stand they took 
in reference to the crisis and conflict 
in West Asia. The stand taken by the 
Government of India has  enhanced 
the prestige  and reputation of our 
country. This policy is the result of 
the policy of non-alignment that has 
been followed by the Government of 
India.  It is because  of that policy 
that we are free to Judge each case 
on its ■merits when it arises and we 
are able to take an independent stand. 
This policy which has been followed 
so far is in conformity with the policy 
followed by the leaders of our coun
try even before Independence. Before

Independence,  Mahatma  was
always for a peaceful settlement of 
the question of the Jews. But he was 
against their  being imposed on the 
Arabs. He was provoked into saying 
on one occasion that the attempt to 
carve out a State for Israelis in the 
midst of the Arabs was Immoral.

Then again, Pandit Nehru declared 
more than 12 years ago at the Band
ung Conference that what the world 
was concerned with was not Israel is 
really but the  western powers and 
the  imperialism  who were behind 
them.  His warning  has been fully 
justified by  recent events in West 
Asia.

*f;  faff 5TTF*7 ( snwr) :

?T'~ST T £ I

«rsr£ t*- sfRT  # *rr fofcr sfVfa i*-

STTT Tg i? ?

Mr. Speaker:  Everything is rele
vant under the Budget.

Shri M. Mohammad Ismail: I  am
speaking on the foreign policy of the 
Government of India and I am within 
my rights.

As I said, it will be obvious now 
to anyone except  those  who have 
already made up their mind that it 
is not really Israel that was responsi
ble for what happened in West Asia, 
but it was the imperialists who stood 
behind her.  It is they, the imperia
lists,  in keeping with their own 
policy 1 onceming  the Middle East 
prepared the Israelis, armed them to 
the teeth  with the latest and most 
modern weapons, deadly weapons, of 
war and made them fight their cause 

in West Asia

12.42 hrs.

rSHRi C- K. Bhattachaityya in the 
Chair]

Otherwise, nobody can imagine such 
a small state being capable of doing
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what it has done and also perpetrat
ing the crimes which it has committed 
in that region in th« last week. This 
small country has  had the audacity 
to defy every canon of international 
law and convention concerning war
fare.  It  has  bombed  not only
stationary hospitals,  but  mobile
hospitals,  having  picked  them
up in the glare of searchlights. They 
attacked them  not  with  ordinary 
bombs but with napalm bombs and 
even mortor.  Hospitals which bore 
clear markings of the Red Cross have 
been attacked. The soldiers of Jordan 
say that they did not see  the  men 
with whom they were fighting at all. 
There were no men either before or 
behind them; all the time, day and 
night, they were being bombed from 
above  and  most  frequently  with 
napalm bombs which burn men and 
things over a radius of 150 feet. They 
have been emboldened to inflict all 
these atrocities upon the people of 
West Asia by their masters, the im
perialists, who are at their back and 
who made Israelis their cat’s-paw.

Now I havi* to congratulate Govern
ment on the stand they have taken 
in the UN during the war and after 
the cease fire.  They have demanded 
that the- belligerents must withdraw 
to the lines they held before the out
break of the war.  But the Israelis 
are making statements that they would 
not do anything of that sort:  they
are beginning to destroy the wall bet
ween the old and  new  Jerusalem; 
they also refuse to vacate even the 
headquarters of the UN in that part 
of the country.  They are able to do 
all this because of the assurance of 
support of the western powers whose 
instrument of aggression they have 
been and are.

Coming to the internal policy of the 
Government, as a result of the last 
elections, some non-Congress Govern
ments have come to power in  the 
country.  They have to carry on the 
government  with many  handicaps. 
jn*ey do not have all the  facilities

which the Congress Government* had 
in those States  when  they began 
their rule 20 years ago. The people 
do not have the same capacity to pay 
taxes. Prices are higher now  than 
they were before. People are tired of 
paying taxes and high prices. At this 
juncture, these new governments have 
come into being. In the interest of 
democracy, in the interest  of  the 
country, the Government at the Cen
tre must do ever}/thing to help these 
governments in a special way to carry 
on and do good to their people.

With regard to Kerala, the foremost 
problem facing it is lood. The under
taking of the Government of India to 
the State must be kept in reality. It 
is the duty of the Centre  to  feed 
equally the whole country. When this 
was put to the Food Minister a few 
days ago, he answered that it was 
not only the responsibility of  the 
Centre but also of the States.  I say 
it is really the Centre’s responsibility. 
The States cannot have equal distri
bution effected throughout the coun
try,  it  is  not possible for them. 
When the Government of India have 
taken the responsibility, they  must 
see that there  is equal distribution 
of food throughout the country.

It is stated that the average per 
capita per day availability of food in 
1966 was about 12 oz.  and this  is 
likely to be the case in 1967  also. 
When this is so, we do not understand 
how  the  Central  Government can 
fail to give even 6 oz. of ration to 
the people of Kerala.

In this matter, the States are doing 
their best to meet the situation. For 
example, in Madras, they want  to 
adopt a programme of minor irriga
tion.  Minor irrigation schemes give 
quick and immediate results. This has 
been impressed  upon  the  Central 
Government as well  as the  other 
Governments for the last 15  years. 
But they have been taking a lacka
daisical  and hapzahard  view about 
this matter and have not done what
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they ought to have done.  Hence we 
are  now  suffering. If  only  the 
Kerala and Madras States are enabled 
by some grants from the Centre and 
also by a moratorium on the interest 
payments they have to make to the 
Centre, they can proceed with these 
minor irrigation schemes to the best 
advantage not onlyi to themselves but 
also to other States. The  Madras 
State assures the  Central  Govern
ment  that  with  minor  irrigation 
schemes in one year they will be able 
to make the State a surplus State. 
It is only a matter of Rs. 5 crores a 
year for five years.

Mr. Chairman: Now he will  con

clude.

Shri M. Muhammad Ismail: There
fore, the Government must be gene
rous, must be just, in the matter of 
financial assistance to the States  of 
Madras and Kerala.

There are Wakf properties  which 
are being managed under the Central 
Act.  Many of these properties have 
been alienated throughout the coun
try, and the time given for filing suits 
for reclaiming those properties was 
fixed as 14th August, 1967. That'date 
is approaching, but there are tens of 
thousands of properties which are yet 
to be reclaimed, and the time allowed 
is not sufficient. Therefore, I request 
that the Government may amend that 
Act to give,  if not full period until 
all the properties are reclaimed, at 
least ten years time more for filing 
of suits with regard to those proper
ties.

One word about Urdu. There were 
talks by the Central Government that 
they were going to do some justice to 
Urdu language before the  elections, 
but nothing has come out of it. It is 
a crying need.  Though it is one of 
the national languages, it is treated 
a9 a second class or third class langu

age among the other national langu
ages of India. Surely something must 
he done in that connection.

Mr. Chairman:  Shri  Kashi  Nath 
Pande.

(fa*) :

u&zn,  vt «er func

foriT ;  3fT WJ  f*TT | *5 

fOTT ITT TV firarm 2IT ?

Mr. Chairman: Mr. Pande has been 

called.  After lunch the Speaker or 
Deputy-Speaker will come, and  he 
will decide it.

»rercf?T % jja’a ir ^

*rre*rV  few  ipr sj%  11

^ ITT 3FT it

fa 5R  sfr i&r Cr  f,

sffV W *TWT «TT 5iV $  %

V7TTT |j I % HT*T 7fT*J

TST ^—*TJT zfl?

| fr «PTT̂  F̂TR 

W  | ftr  SKIS' % arfrS % f?r 

mnr wi law, ftpr %  «rn

OT3TT sr̂&V TTf? •ĵfr

t't  "it  spre q-sr

r̂rfT »m*r  % *rr*pr <reV «tV, 

ir tnp ?TTŶ *fV "4V 

fwt ^

srhnrnfr % «tt* it V̂ $t 1

ihfrspnfr t̂Tr r̂sr %, 3fr 5̂

%  *rf*mrr £ 1 wc

*7 f*T7H % JTjft 33 ST

jfin, *jtt — ŝpfV ̂?q?rr

gr %r rpnr %*r  $B =t?V

g 1  <prhV  farm  j 0

wjhT n vTfinn g 1

(1100 if sVt

4100  vwr arrs? wV?
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if 'Fillf lfi'(q. ~•t 1Tf~~ wt (trft, wf 1 ~ 
~ q-~) ~ grr ~ ~) ~ffT 

~~ * ~lfi~~·~ 
•f{'f q-~if qr -.r f1'i ~ inr"" m 
~it -4 .. 0 ~ ~ ( ·, fqit:: '{) itilt ~ 
~itifo.it ~T fq ,\l <fRT 'f(t t I 

Mr. Cbalrmaa: He may continue 
~fter l\.IJ\Ch. 

ts Mt. 

The Lok Sabha then adJoumecl for 
L"nch ttn Fouf"te•n oJ the Clock. 

The Lok Sabha re·Q8.Yembied afkr 
Lunch at Fourtem of t~ Clock. 

.GENERAL BUIXlm'-GENERAL 
DISCUSSION~. 
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~ ~ t flfi lflRi{ ~If> 
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~ 9l fiffl t '(U hf it ~~ ~) ~ ~ 
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wnsf

infprft  £r  |, ?i>r 

*r 5»#  gsfar  *r ̂  sm* ̂ Tft 

a*f ?fpr wẑ tt  'rs?rr  fr  i 

s?rfair ̂  ̂ ?r  *r? *jt

*1# ̂ P* ?t, ̂f|- 3m? 'TT̂fl-spT faqaPT 

?t ̂  1 5̂ ^ 3m ̂?t% f=nrr 111 

H'̂,'11 "̂1(5tif j! ft 5n<T ̂*Tft̂ T̂>t *TJftr- 

<u %  ft wz fllo'ffiw snfcr 

if t 11 3W  ?*r Sfitf ̂  ̂ nr

rnvî ft ft*r ?rfft ̂ ̂»r Jr tfratfn* 

vnfn ft, ?tw a*r <rti  <3tf%*r *rr 

•TifV "̂ W ̂TVcTT ̂ I 'W ?1V ̂ VT ir SIlfffT 

vrwRmmi qftir>TTcîaT̂ >

*t <jftr ?r?t striY 1

OT«lR H  ĴT  VT Jf JTTO

«f̂ i 1 ?*r sftn  *rc% vfgvRt

 ̂<̂rf **<T V*% | I vrij <ft Vtf 

^^ft ̂rĉt asrm̂r »T ̂  trfwrft 

*t mw *ft n*n |, ?n«? ft qifsnn-

ip? % *trt  wim *fr  r̂ft

$ 11 ’mmrn g ft ?*r %  sprat ̂ 

fa  vq% qfwm ̂ r Terr «r *r# i 

qr̂  jpr *nr *r  ft 5*nci % srfavrcf 

vr far *V far̂ rfr *ft *,;rai %  tft

t ^ TT q?r ̂  11 '%$-

wr <r k^': f'A 5 h qv

wq% ?jfa?piT ̂'r   ̂-?̂r 1 ^ ir

5̂Ti f$T*Tc» ?>ft *nf?.& fa- *,s ?H 

5̂15̂1 Tt >Ft spjdt f, 55'FTTT 5ffr JpTT <Ht JfT̂ 

I, frs 5f5 g*rrO %h  r̂n  "̂t 

•FRt I ?ft ?T»T \-% apt  -, ’ I 53'TT

m̂i trt̂r n  =?Tf̂ ̂ 5 

m vt «ht ̂  1 ̂ ?r sr-̂r ft

«nq- % m̂ t r««*t<fore vt  |, 

vt tot  | I WT 9Tq

«>  vt ffR?r   ̂̂

^ ̂r% ̂r nV f?«T?i  i ’Tif̂ninz 

%  vt %̂ r %n*t ̂psraT *r faw

 ̂ ^̂TT  *far JT? b. K̂HT

fa  % stfr sfrni  d̂'̂cTT 

«cp if h qi 1

(̂ rorf̂ sfr) • 

n̂wr«T  fgw ahh-  m̂ <hr

f̂ra *r-=it % Tt ̂ tt, o-fr ̂tnr

*TW ŜcTT |f ft it̂t frflT  sto ■*?.! 

ft -sft WSWRfT 5tfe t̂ RT t X?t* aft 

STOS ift ?ww <t'

1  ^

51%, <TT  flin

ft ir? at ^ 3îy f̂rr̂ wV q?m 

an5T  *ri 11 ̂  % sir sir,<3R?r 

w<rr 5jat̂ it  f®

 ̂  ̂ T  ?PFT I 1 «ft JT̂THt, sfr ̂ nrr 

vk sPr vrrf'̂ HRT ?ns mfc  % 

art 1111  ̂  ir «r> wftrfV =nfr

TT5TT  I Ug n̂TB̂T ̂ T ft̂JT | ft

% ?t!f> W>T ?T SffT  ^ <r>iY % 

T Ofl?^ f5R ̂T  rr?a|p;r

& aft  5̂r % *rm?t f, 3ft wK

?r, ott t, fanr %

?f̂r% w i«r h*th | atr fsnr % *prra 

tfr ?T*TPT t I  ̂ T̂T ̂ ft f̂fT

*3t   ̂  ĵrrat qr t?n̂ ?n c

 ̂  ̂ %̂r  9?>?n'r sr.T̂ji

n̂?cTT f I 3T> fW ST% TT 9Tfn% >R f

3̂r if % c.̂,  afr stj hhwit ̂  

% 3?tt qt?e?T s«̂t £,

tvr % f?nr  |̂r, ?r>  ̂% fn̂ 

« r̂ ̂  11 &ti ?r»?i,3nT qa'i % 

qrT?e?r zszt ̂ r rnijffy ’anfgq- 11 fn«r 

art ftm̂ t t̂ 5'taT | yn ir *\ 

*̂ft 515ft ̂i%jr 1  m  fr*jf?T irs t 

ft ?i»-it wrar »jb ^  ̂  ftm*t 

Hnpfl' ̂ at 1515 qir srt«> qt°  lift 

qffd % atr 5555 q̂ rfsr̂t % ?rn̂. 

 ̂i arrttir̂ sijr ̂tft̂ w 111® ss4% 

ir̂ nT»TR̂ wiTRt?tfimcft| 1 ̂ rm
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[*ft *5TTiur *rarta]

^ ntaff %  I  <it Op PfcjttI 

5«FÎ Hft- t I  *Tfe 5*T

$ fa ftRTT̂r *FT SÎTT̂ g>,   ̂fsrwr

*T -3*T %  ̂fa  Vt

fawra  sufr ht  fir i art nm 

if.'t %t f$*ix m gf  %vr *r ^ 

i*?m? ̂.ifsr €t *ft jj$V ftraifur $ i 

*r $  r̂raT g i  f̂rarr

* :

"That  the  postal  rates  for 
registered book parcles be reason
ably reduced in  order to  en
courage the widest circulation of 
books in this country where book 
shops are few and the only means 
available for the rural population 
to get books is through the post; 
that the carriage of books from 
one libraryt to  another  and to 
book clubs and their subscribers 
should be given concession rates 
immediate'y.”

$ ?pram i fa W ^

jrr?TT  t, qr̂  znrr

fvrmr % smr ir i f

f fa farT *raV s* srV t̂FTfr i i

5*nft ̂Trsr fa* wtt $ fan n<V

*rr tJrnrtfN̂ T ̂TpTT 

BT̂rT *ri*f  fa 'J'T TT

tto iff «fierr *rt,  snrrf  i

«»wm j fa *rf»r  $ i

*̂T  fâ TfT̂ V  VRT  jd VXS'

£ i wîr *fmsr fowtf#)'  ar*7<T

?r>fr   ̂3r> fnmrr ?> *% $ i anr i

(rzrirc 30 ̂   ̂   ufŝr tft,

*?Rt  ff  ̂ *ft i 

IFHT  »raiTTT *PT 9VW  I ft Phi

%m ̂  Win Jiff *FT «TT TF | * 

vr ,̂ wst r w  |  yftvr *rr

«PT fa*tT, Vt ̂ TST  I

*rf 5 ?iw

sJrpr̂ĵ TT i 

g fa vr  % xr̂x  vt  fajft 

r̂*rr | i

*3ie ir   ̂fa

5PT 1 9 1 %  Vf<̂ ? fâr

sn̂rr sfk f-rH ?rWf % fwfaiTH | 

^  3;tt af't %% ?mr  n % 22

f̂rq-r ̂tt̂it 1 vrnrr ̂îrrct w 

TH «fr f̂ rr  %fan n't qs at«r 

r̂t *TT;fr wit w T*n   ̂ t 

at fw? fsqrfs.j »» tŝ- | tfrr v<r n 

g? fir̂TcTT t Z'tf 7T »prm I 

<n; ̂   ?arrr̂ rn fmr' 1 nf

ÎT ̂PFtUT ̂ fa ̂  f<I+>« % +i«rrl

w  trrr  | fa fnfi? %% *r fâft 

 ̂htr̂t  qrsm P: 1  ^

wfirn i fa f̂?r *rsf> ifr ̂  *>?• %fr v̂r 

sn 1

jtt gTVRt frtîrrr ̂ e-r % 

?r»̂t4 n tt fWt? wf

% zm «W' ?t  vti

 ̂ fam  fT̂ s % qaft ̂  ̂

anrT we ft ̂ TRfY I fa  «Ve n.» 

ÎT% spy «n?T ̂  I I «<W( % U$ TfHT 

f«T | fa  5TT5H TTT3T  5«?-

5tr̂3T T̂rr 1 ftfâr 3ft  wr%

|  % «R?TTT fa^v VTiR<t 7 0

% % *PT 1 09  ̂ *̂T TV HTW

TTT̂  90 SlfrtVltl fit TIf?T f*̂ffT inTT 

3*rt  r̂r arî H i

«nftr̂ ^w 1 590̂ 0 ?m g?rvtrfto 

l?« 5nr%̂ T 24<TT%̂:lh,TT̂rfWl>l 

t  ^ uf fawT m   ̂

fa fSR Tt 500  F̂tffarnt fw?ft |

 ̂ wtftr t, WT wnr aft *rpiTf 

w? |« «rw

?̂r «pt aftvr 5*rr  | i m^A
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[«ft wwxnr TOta]

Jr tr«T ̂  f *t i tttvt  $ % 

5*rrft sfHw nwr $ '  *m  prft

•ft few I ftft 5PPR *TO<T *<T it  T$»fr 

?ft WFT \ft Vl̂ ui fff*T I ?̂f5TTT 

TIpTT f*F ̂ 3 |tr ̂   *trft vfê nl 

jt, T*it ̂ mtT vth  ^%*tt i vnr 

*tfit  *ft»OTT I eft jftfgTTT 5P̂? |

*ftfar  % srr* it  *rt ffiRr 

fipm *pit |, 5® »fr wtt  f̂nrr 

W  I I  *TT3*ftT if **TT $t T̂r I I 

$ 5* T$T J  9TW qsjRTT «fTT ®tfT

i jf**?r$i5Tnnfr

5*}V!I #5T ̂  I £tfa>H $ TBfrn' <Tf£JT

2 gw t wf trwr *tt %ftt

'TW>f% #T <*TC VJT SPJ WSJf5TT T̂ *{?««!

W  WT  tpnft «WHtf 

vnm *rr% jft «*nr ®t* faitr $, #Wvr
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wu announced that the Deputy Pl'lme 
Ministm would reply at a PM. today. 
At that time it would have been pro-
per I.! such a motion would have been 
Jnade. Now Ii ain helpJ-. J do not 
thinlt it would be P'*}ble for me t.o· 
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*fpxf ftnn »nrr,  far̂ %

*1*4̂ *ft If SfcT r WcIT jj I

msm 5T̂»r vmnr nwr HTTcT sfo 

-?rt«T  ŵrnr vx ngr *crt if

?r̂rr?_ ^ î\n sphptt

r̂r $ 1 wnr  % *r*t st̂tt vrrq̂r *rr 

?̂p=rr?̂  fr tftx

3ft W'ZW 5> \fTT |, ̂f, „fJTt TfTT, rft

?̂r % *rm  P̂wt<ht ‘tffr 

q̂f̂tT ft Sjm'Y, 3ft fat f»T f%#t 

rl <5 t> I

t  *rw ̂rnHT g- ft? ̂ vt 3ft

| 1 -sp̂ nm: *rsr £, totm gsr <, 

snwht FNrsnrvr sRtsrar t, sr? fa 

r̂̂ t?ST̂ r«rtT̂ T«T t̂ «r*mr firct | i 

fcTcT qr-jft sft % 3ft £w ■̂'ittt * 

t̂ f̂r *mr

r̂f ̂ T̂fr' ft; sr  ̂qr j w spft snfr

fTJTfirT <im 1  ̂I fâT JTTt  jft f̂t ̂ *T

grr  tfifft %ftr?r 5t>jt ̂

3T?  ̂ % far *Ff TT ̂   t̂

fr£?t ST̂T fafa*£T  33̂ *T 3TT

titt g xtt fawtsfr*’ ̂ t7Trr?r 1 spt-tt if *rs 

 ̂  *Tjrv*r | far 5ft flT̂ r  ir  «rr,

fyj£t SIT̂r fafa*?’’ STSPT 9fT «tk 

*TTtj?T a-T 4  Tg W  |  ?<ft fa" 

FRnr qr  ?nn% t̂  3̂ ft ffwr 

 ̂ ft 1 

5*r̂ *r«ram $i"̂ T|far w it5|?wr 

*r̂r frm itot f tftr ft f ® :r̂ Jw

^Ttf Jtr T̂t t I ̂ JTT? f̂rrsTT ̂ TffTT f 

ft.- wg- qŝ TT ̂fttT̂r ̂ n: ®trr  «rr,

«<U ̂ € vr sTcft̂rr  ̂ totc  stH 

fwl îtr t«p  ̂1 wr w irjf?mtirz

’Rt St̂ TMt 1 MT«PR 3ft f 0

tt T̂t 3n̂r ift  t̂ Tf?r

r̂fit WfT q» r̂r 11 tmr 3ft 

^ | «r?  «rer if ft t?r 11 *rrq

% 9fW % €TO ̂ RTHT T̂ TT tftftFT 
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T̂ft̂ TfrsTWT̂if̂tt.̂rft̂ir ̂ ̂zj- 
5P̂ t % ft %• Hs .T«r *r ̂ TT ̂ TfcTT g I "iw 

TT  ?r Hrftsrr  r?npr?T $r̂T T̂ffCT faj 

 ̂  ftr̂ %• sr*irar 5r ̂ ̂  ̂ t 11 trap 

j?ttr vz |  ft: < r̂r%  *fr sfr ?nft 

W  T»fR ¥TT  ^t ftjjrr 5IT w  ?

*rtr |?rrt Ĥn~c  | stft ̂  % ffrcrfot 

 ̂?T̂T xmt gsp vff ̂  f̂TTT ̂it  ?

r̂TOTT̂tas,

5ff% f5R ET;W? I

Shri Narayanan (Pollachi): Mr. De- 
puty-Spcaker, Sir,  1 wish to oppose 

the Budget on ce.-tain grounds. Firstly 
this Budget has not taken into ac
count the feelings  of  the  people; 
secondly, it does not reflect the home 
which has no hearth and even which 
has no fire of the toiling millions of 
this country.  Shri  Morarji  Desai, 
Finance Minister, has proved himself 
to be a fleecer and should come for
ward with counter  proposals which 
could  alleviate the difficulties placed 
before the common man, the back
bone of the Indian economy.

Shri Morarji’s budget according to 
me is a heavy does, administered to 
the sick man of this land. The econo
mic malady of the country demands 
immediate remedy. The present bud
get provided by our Finance Minister 
will never solve  the  complicated 
issues.  On the contrary, it will ac
celerate inflation which has  already 
demoralised the country’s  economy. 
Too much money has already started 
chasing too few goods.  I am afraid, 
if this sort of situation is allowed to 
continue, our economy will come to 
a breaking point.  Our economy  i*
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dwindling and regarding our planning 
we have met with complete {allure. 
Three successive plans did not bring 
the desired results and fulfil the ex
pected targets.

14.42 hrs.

[Shri Manohakan in the Chiarl

Normally,  countries  use to  have 
plans. The bases of  plans  depend 
purely on natural resources of  the 
country,  taxable  capacity  of  the 
nation and the human potential.  It 
is really a tragedy that the bases of 
our plan purely depend on foreign 
assistance,  foreign  loans,  foreign 
technical know-how and foreign green 
signal. What is needed today is the 
mobilisation of forces, the channelis- 
ing of resources. The economy of our 
country is meddled with by the ad
ministration  The wheels of bureau
cracy already slow  are  becoming 
slower. Redtapism. nepotism,  ineffi
ciency, insincerity, disloyalty are the 
basic virtues of our Government.

The performance of our public sec
tor undertakings is shocking,  mis
leading and a failure Every year, the 
lofs that we incu- in the public sec
tor has  been  exposed  by reliable 
agencies.  Very recently the attention 
of the country has been drawn to
wards the yearly loss of one crfre 

of rupees in Durgapur steel plant. 1 
accuse the Government for  having 
created this sort of a situation.  T 
accuse this Government as capitalis
tic. The Congress empire for its own 
survival depends on industrial  em
perors like Tata, Birla. Shanti Prasad 
Jain and a host of others. Is it not a 
fact that the Indian cconomv is con
trolled. dominated and  guided  by 
these men? The Government of India 
is at their feet for inspiration  and 
financial assistance.  By  this  time 
everybody would  have  understood 
the fact  that sixty  or  seventy 
families are controlling our economic 
life.  The sense of direction • of this 
country is theirs.  The deciding fac

tors for the ultimate fate  of  this, 
country are themselves in collabora
tion with foreign interests.  Already 
the American financial  interst  has. 
sprawled into the layers of the Indian 
■economy.  Our balance of  payments, 
position is  very  precarious.  This 
great country after 20 years of Con
gress rule has to depend on foreign 
countries. The motto of self-reliance- 
has been replaced by foreign depen
dence.

We have got a peculiar situation in 
our international relations.  Our in
dependent  thinking  very  much 
depends on the responsive attitude of 
certain mighty countries. If we  go, 
against, we lose very much; if we toe 
in line with, we may gain something. 
The humiliating situation. I  accuse, 
has been created by the Government 
which deserves to be toppled and the 
earlier the better

Coming to the Budget proposals, I 
want to make a few observations.  I 
do not know what harm the common’ 
man in this countr\ has done to our 
Finance Minister.  I do not  know 
why he is after his life-blood. Is it 
because the Finance Minister is con
vinced that the common man is  an 
inarticulate creature, a straw to be 
tossed about  by  the events of this 
country ? Is it because the common 
man of this country is dumbfounded 
creature quite capable of  carrying 
all sorts of  burdens  without any 
murmur till his graveyard.  Here is 
myi warning sounded.  The common 
man is God Himself, is a man  of 
patience.  Everything has its limit. 
His patience is exhausted and reach
ed the point of  saturation,  caught 
hold of by  frustration.  This is  a 
stage fraught with dangerous poten
tialities.  The anger and  indignation 
of this common man tasting poverty 
and misery will create a situation as 
has been pointed out by Dr. Radha- 
krishnan, our ex-Presldent: —

“Wherein  the  floodgates  of
revolution  are  opened  that
would  destroy  the  foundation
of our democratic  institutions"
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Taxes on tea, coffee, tobacco, alu
minium and. footwear all are common 
roan’s properties. To ride roughshod 
over his own frontier will be met
with dire consequences.  Our Finance
Minister is a puritan by covictionand 
politician by accident.  He has taxed 
tea, coffee but I want to ask our Fi
nance Minister through you whether 
he has guts enogh to tax liquor. Our 
Finance  Minister  is noted  for his 
philosophical  thinking  and welfare
of the human  being.  Then,  why
liquor is excluded from his items of
taxation ? The prohibition policy of 
this Government is a  farce, failure 
and flop. I want to know the reasons 
for the exclusion of liquor from the 
items of taxation,  It is an open con
fession or admission  on the part of 
Minister of failure of the prohibition 
policy. I would have  congratulated 
him from the bottom of my heart had 
his iron hand stiffly fallen on liquor, 
not on tea, coffee and tobacco.

The on'.y alternative  for this, for
the people of this country is to shed 
tears.  I  would not be  surprised if 
tears are on the  increase, he would 
tax tears also  1 very much request 
him to see the agony of the people 
and see that they are helped by the 
lifting away of taxes he has proposed.

I belong to Tamilnad, specially to 
the district of Coimbatore,  where I 
am the District Secretary of the DMK 
which was formerly the citadel of the 
Congress Party, the sweet home  of 
our ex-Food Minister, Shri C. Subra- 
maniam. There out of a tottal  of 
25 legislators we gave only 3 to the 
Congress Party. Out of four Parli- 
ment seats we refrained from giving 
one to the Congess. That shows 1he 
people of my district  are frustrated 
over the omission and commission of 
the Congress.  I admire and adore 
the  people  of  Tamilnad,  particu

larly people of mv district- for having 
showered the flowers and fruits  to 
the temple of Democracy. My district 
has a problem.  It can be made a 
tourist paradise on so many counts. 
My district is beinjj  praised as the 
Manchester of South India.

It is being surrounded by aacred 
temples, the famous Palni Is on one 
side, Perur on the other side, Vellin- 
giri and Maruthamalai  hill temples 
on some other sides. These temples 
used to draw hundreds and thousands 
of pilgrims every week. Very near 
to my district stands an alluring and 
enchanting  Ootacamund  which re
ceives thousands of tourists from all 
over the world. Hence I request you 
to see that Coimbatore town is made 
a tourist centre with all facilities aud 
again  to  consider the  penetrating 
logic behind the proposal of upgrad
ing Coimbatore as a B class city; the 
industrial complex and the ceaseless 
economic activities can be taken into 
consideration as a yardstick for this 
propposal.

My speech would be incomplete ii 
I do not  refer  and say  something 
about the Salem steel project which 
receives very bad and  stepmotherly 
treatment.  Having prepared a detai
led project and having acquired thou
sands of acres, having spent initially 
lakhs of rupees this project could not 
be able to see  the light  of the dayt 
which is something unusally humili
ating.  I try to believe the sincerity 
of  our Prime  Minister and  sweet 
adjustability of our Finance Minister 
in getting the dream of Salem plant 

realized.

Finally, Sir, let me say one word 
about my Government with reasona
ble pride. I declare that my Govern
ment in Tamiland, a model govern
ment for the whole of India, is con
ducting a democratic experiment by 
our dynamic, revered leader,  Arin- 
jar Anna, who is noted for his calm, 
cool and  dispassionate  consideration 
and sound judgment.  With the ins
piring leadership of  Arinjar  Anna, 
we are developing an outlook more 
international. We are second to none 
in upholding and preserving national 
integration and sovereignty.

Before  finishing,  let me tell our 
Finance Minister that the  common 
man should be the basic theme of the
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politico-socio-economic theories of 
tbis country. Anythlq we do here 
speak and perform. should be for the 
welfare of that unfortunate lot. 

This Budget I am afraid 
has declared a war on him. 
This unilateral declaration of war 
is a sure sign Of aggression. Let the 
coWltry clamour for cease-ftre and the 
'Comm<>n Man' be protected. 
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[«ft fire Trrm]

tm  f, **ft Tin

«Rrqt | i

14.56 bra.

[Mr. Deputy-Speaker in the Chair] 

Tl o (Ttf̂TT mf? tft *TfT ̂  |—3T<Ht 

% 'fto IT̂o V̂u f[, -1 ÎTH I ̂

r̂rr̂r Jf *nr t?r |, -̂Rfst 

5j fimm  £, mtffcrpj *» fawn

sfi'tS t  i T̂T% 'FT̂ R'

ftrT̂ r spt  feŵrr f  ^

*frT% HPT  !7T3T SpRIT STTT̂ 'TPT t,

*Tft*T *TTq% ?TT«r  Wr*T  *rfarT 

JTTtsff  fflWV *T |,  ?f*T ^

»Rt?  m*f t i .  . (rm<n). .

tjqrOTer  *r̂t vr̂tar̂ffr

it ̂  frr * -rf -ttjh ̂ t 3rrq- % in7' 

fe?rr ir̂rr, ̂ nr t *"n tpt  f, 

far *ft of̂ r ♦iT-'-i £, -urim %

%  .  (sr̂ m)

% SJT̂T if  T̂fTt* ?PTT ̂ T̂TT g fa

?TTT SUŝ 7 fTf «FH WT ̂ f, f%TT fT5$

«rm  tsw i vjyr srtor

fi?r?(r =?ft qv-*r  ? i 'ff? fsiriw

% f  ̂  &,  f̂rfe'r ? ?>

fo qnT <?p  *f  qr^qi *rr

3̂rr«r s# ftnr, *ft ̂ Tt % 

arrurtjr.  (ssrsr̂r?r̂ ..

ST fvSTcW w*  ̂t—*r  *T*t

an% t. t I  ̂?RT 2f

—“irftef s*rt ftrr frit ?fr »Kt orr̂r 

*r?€t I"—^ 7T7T fqr ̂ ̂  H'rm m, 

sn-r *rt ̂<tt ̂ r ?  qr*ff tft ?ptt3;«tt t 

$h irrat m spt  ̂ t

Î T  TT  I

flrflr if tt̂t U\X

•rifTT T̂?tTT I I ^  JOT ? zif

f%n «rr fa>  <rr?r #»rprT 

w?? ftnrr r̂nr, jt? waif **t

vtt,  ̂ qf̂TT r̂ffr

51%, it ?ftr  Tt ?*T  tvff vt«s  ̂ ft
ĴT  I fTtêrSR «rr,

f̂ T, f=P Jm m?T T̂fT 5TTIT,

îh î̂'. srnr  rPt»  *̂riX ̂?r 
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% -r̂rm |,  ifmrsfY 
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15 hrs.

«ft ii«mnw «pr (fĉfr qnx)

ÊT̂t q̂vT f% qrr̂r̂T firf'Ttzx

 ̂2r ^ 7T«f̂7 îrr ffr ^

«̂T  TT ?Kr 5  fsf*7 $

3;qr •3̂  £<w wf  ŵ rr ?

Sliri Piloo Mody: (Godhra) Shame 
on you, Mr. Gupta.

The Depnty Prime  Minister  and 
Minister of Finance (Sbri  Mornrji 
Desai): I am very happy that the 
House is in a light mood just  now. 
That makes my  task a bit  easier.

Shri Piloo Mody: T hope he  will 
continue that light mood.

Shri Mor&rji Desai: I hope so

I have heard probably the longest 
debate on the budget with great res
pect and attention. 1 believe I  can 
claim that I was one of the few who 
must have heard the debate through
out, and It benefited me very much. A 
budget is not a budget, if it is  not 
criticised Nobody  can produce  a 
budget which will ever be free from 
any criticism.

I would not also like to claim that 
this is the best budget that  could 
ever be produced by anybody. I would 
have no hesitation in accepting that 
•omebody could have produced a bet
ter budget. But I can only claim this
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much that under .the  circumstances 
in which one had to work and the 
circumstances in which we have to 
live just now, and the capacity which 
I have, I have done my best.  That 
is all that I can claim. If it has not 
satisfied several friends, I can only 
assure them that I hope to benefit 
by their suggestions I  shal certain
ly give them respectful consideration 
and utilise them for next year, if as 
one hon.  Member suggested, I am 
going to be here next year. I do not 
think of tomorrow.  I think only of 
today.  Therefore, next year is  far 
•off, “ ^

I 1

Shri Morarji Desai: There are many 
•difficulcies for my hon,  friend but 
I cannot remove them, and he goes 
on creating them and he expects that 
I should go on removing them. That 
is a task m which I cannot  engage 
mys°lf.

This is a budget which is described 
as a status quo  budget, as a stand
still budget, as an anti-national bud
get and as an anti-people budget. Se- 
veial names have been given to it.
I have  no  difficulty  in  ac
cepting all the descriptions, because 
the  descriptions  have been  given 
according  to the views  that  hon. 
Members hold, and they have a right 
to hold their views. I only hope that 
the views that were given were given 
objectively and not as  dictated  by 
some prejudices either of the person 
or of the Government. Unfortunately, 
in human life, prejudices cannot be 
avoided, and I would not be wrong, 
'therefore, in holding that some of the 
epithets given were the result of pre
judices and not of good sense.

My bon.  friend Shri  Wanoharan 
•said that this was an anti-people bud
get or an anti-national  budget. If I 
agreed with him,  he would say or 
others  might say  that I am alone 
"holding against the  whole  country

and holding out successfully.  That 
is what he would say.  If I did not 
agree with him, he will say that I 
am obstinate  and 1 do not want to 
benefit by his opinion. 1 am  afraid 
it is impossible  to satisfy  the hon. 
Member m the matter of the epithets 
that he has used. But I should like to 
consider some of the aspects of the 
budget a little latei as regards  the 
taxation levied.  But before that, I 
should like to point out that I tried 
to put before the House as frank an 
assessment of the economic situation 
as it obtains today in this country as 
I could honestly do, and also give an 
indication of the economic policy of 
this Government which we want  to 
follow.  The question is not whether 
it cannot be  improved upon  The 
question is whether I could improve 
upon it. I should certainly like to 
improve upon it, if I  can, and it Is 
from that sense that I view all the 
criticism that has been offered to me 
by several hon. Members who spoke 
on this budget and to  whom I an* 
very grateful for having enabled ma 
to think differently about this budget.

But a few  things  are  forgotten 
perhaps in the heat of attacking the 
Government or  ventilating  one’s 
grievances, and they are the circums* 
tances in which we are today and the 
history! of the last twenty years.  It 
has been said that we have made no 
progress.  The reason given by  my 
hon.  friend Shri M R. Masani was 
that it was all on  account of  the 
licenee-permit-raj or the  economic 
folly or unwisdom  of the  present 
Government  or the  Government 
which has continued for twenty years 
He spoke more in sorrow and dis
appointment than in anger, as h<? said. 
I do not know whether I jf&ve him 
any cause for anger.

15.07 hrs

(“Mr Speaker in the Chair]

But with the  views that he holds, 
I am afraid, sorrow and disappoint' 
ment are going to be his permanent
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companions. I should like to deprive 
him of those two because they are 
sapping his great intellect and vita
lity.

Shri N. Nreekantan  Nair (Quilon): 

Thank you.

Shri Morarji Desai: Whatever may 

•Je the strength of one, when one is 
in the grip of  disappointment  and 
frustration, one loses the capacity to 
think objectively.  That is why  I 
should like, as a friend, to persuade 
him tu give up sorrow and disappoint
ment both, whatever may be the cir
cumstances. And it is given to every 
human person to give it up. After all, 
a human person is not worth being 
a human person if he does not utilise 
his intellect to rise above all circums
tances and keep smiling,  whatever 
may be the difficulties.  That is the 
onl}/ spirit in which we can go on and 
raise this country. All others who try 
to bring in frustration and to add to 
it will only help in bringing  chaos 
which perhaps may be the desire of 
some political parties, but I am sure 
that this country has sufficient vitality 
and sufficient good sense and abun
dant inheritance of culture which will 
save it from chaos of any kind at any 
time.  We have passed through all 
kinds of vicissitudes in this  country 
during thousands of '■'ears and have 
survived. We  have  survived  not 
merely to survive, but to rise  and 
become one of the greatest countries 
in' the world, not in the matter  of 
mere strength, of money or of army, 
but in the matter of culture, so that 
we can regain the past culture that is 
lying dormant today and is in a weak 
condition, so that we help in establish
ing a happy human society through
out the world.  That is the purpose 
for which we have won freedom and 
that is the purpose why we are try
ing to develop our countr'’—at least 
that is the goal which this Partv has 
before it, this Government has before 
it.

It is said that there is nothing of 
socialism in this Budget Would this* 
Budget have become moire socialistic 
if I had used several phrases of socia
lism in it? There are  some  who- 
think that by talking of socialism, it 
will come in. We are taunted by say
ing that in this welfare government 
this is what is happening.  We have- 
not yet claimed that a welfare State 
has come into existence. We are only 
trying to create a welfare State, and? 
it will take quite a few years before 
it can be established in this country.

Shri N. Srekantan Nair (Quilon): 
Centuries before socialism.

Shri Morarji  Desai: By  shouting,
my hon. friends are not going  to- 
bring it in; nor are they going to deter 
me from what I am trying to do; nor 
will they hinder me from understand
ing them also. I know, some of them 
do not want to understand me, I had 
an indication of it when I was about 
to present the Budget. Before I had 
uttered one word, some of my hon. 
friends cried ‘shame, shame’.  Well, 
what else could they cry if they have- 
only that in them? I cannot help it. 
Otherwise, what could be the purpose 
of cr\ting ‘shame, shame’ before I had 
uttered even one word?

An hon. Member: No.

Shri Morarji Desai:  Some  of my
hon. friends did not mark it. I am 
afraid they had other thoughts  in 
their mind and they were not distract
ed by it. But it was there, not one 
voice, but more than half a dozen.

Shri Vasudevan Nair (Peermade): 
You are already so well known.

Shri Morarji  Desai: 1 know  they 
are all well known and I know they 
will not learn bettenr.  Yet I consider 
them my hon. friends because  they 
are citizens of  country and I Tjave- 
not lost hopes for them.
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Shri Unuuuth (Pudukkottai):  God
«ave us from him.

Shri Morarji  Desai:  Experience
comes, and they are getting more and 
more experienced now.

Shri D. C.  Sharma  (Gurdaspur): 
You are a great yogi.

Shri  Morarjl  Desai:  They will
irealise that the methods  they  are 
following will not be of any avail to 
them I know they have a desue for 
the common people’s good. That is a 
common desire between them and me. 
That  is  what  binds  us. That 
is what bound me and some of them— 
not all of them—together when we 
were fighting for freedom.  I very 
much remember those days and I 
remembered them when 1 heard Dr. 
Lohia and Shri Ramamurti. But those 
days are now changed.  All  days 
change; there it. nothing new in it.

Shri D. €. Staanna: It should change 
for the better.

Shri Morarji Desai: But while some 
of us here have maintained our ideals 
and believe in them—even now we 
believe  in  them—those  friends 
who were with us at that time some
how got deflected from that path and 
have gone to other methods and other 
ideals. That also  may be for  good. 
After all, it is not one idea alone 
which is going to help us. I believe 
in collective wisdom.  But while I 
believe in collective wisdom, it does 
not mean that I or this Government 
can decide only on the advice of other 
people. We hear the aJvice of other 
people very respectfully, but ulti
mately  we have to take  the res
ponsibility of doing things. Therefore, 
we will  take  a decision  on  our 
own, giving  whatever  respect  we 
can to the advice offered by my hon. 
friends opposite. I may assure them, 
whether they appreciate it or not, 
that we on these benches shall con
tinue to respect their views but not 
always to agree with them.  That

depends upon whether we accept them 
as helping us in the task before us.

This is what I would like to remind’ 
my hon. friend because I believe that 
even if they would not want to be 
persuaded by me—I do not want to 
make any attempt to persuade them 
if they do not wan! to be persuaded;
I cannot do it, it is not within my 
power to do so—I would certainly 
like to put some views before them 
for consideration. That is why I am 
putting these facts before them.

A few hon. Members appreciated 
the Budget too.  It was curious that 
every section of the House talked in 
the name of the common people while 
condemning or appreciating it. The 

common people means the hon. Mem
ber concerned and his friends.  I do 
not think anybody else was covered 
in it.  Otherwise, how could every
body talk in the name of (he common 
people?

Shri ManOharan (Madras North): 
Including you also.

Shri Morarji Desai: I am not claim
ing anything else.  Therefore, when 
I say that, I mean it. But I hope the 
hon. Member also accepts it when he 
quotes me also with such approval.

We are forgetting that we have 
started with a very low base in this 
country.  We expcct great things in 
(his country, all of us  But our 
expectations should not be allowed to 
run away with themselves, because 
then we will lose our capacity to do 
even the good that we can do. There
fore. it is that I want to remind them 
about this  When  they say that 
nothing has happened, I do not want 
to confront them with all the progress 
that we have made in the last 20 years. 
But I should like to tell them what 
we had when we began our career 
as a free nation in this country. Our 
per capita national income had gone 
down over the  previous 50  years. 
We had to get out of that pit and 
then build on it.  and we have been 
building on it. While we were build-



5031  General Budeet—  .ftJNE 14, 1987 General DU.

[Shri Morarji Deeai]

ing on it, difficulties have come in. 
The first two Plans did make the 
progress we had intended to make. 

But the Third met storms in several 
directions. I should like to give gome 
figures to  remind my hon. Iriends 

about what happened.

We are suffering today on account 

of  several  reasons, as I said.  The 
major ones are the two aggressions 
against us and the two droughts, that 

have overtaken us during the last two 
years.  That does not mean that there 

are  no  other reasons.  I  would not 
say that this Government during the 

last 20 years has not made any fault 
or mistake.  I would not say that it 

has been cent per cent efficient. There 
is  inefficiency.  But  can  my  hon. 

friends claim that they have all the 

efficiency? Can anybody in this coun

try clarnn that there is complete effi

ciency in this eountr;* or that we are 

not having inefficiency? It is not the 
fault of anvone of us. it is the fault 

of the legacy we have had, and the 
conditions of several centuries through 

which we passed cannot be wiped out 

in 20 years.  We will have to have 
some time to bring in efficiency, dis
cipline and organisation.  All these 

things will require dedicated time and 

energy and services from all of us. 
In that task, we have all got to com
bine.  And  we  have  combined  in 

times of crisis.  That we saw.  That 
is a very happy sign that the country 

is advancing.  I am not one of those 

who think that the country is going 

down.  The person Who is given to 
crying will always cry.  Nobody can 
help him.  Ultimately he will end by 

commiting suicide.  That is what hap

pens.  Therefore, we should not do 

that.

It is only in normal times that we 

fall apart.  That is also not wrong.

Shri Hem Barua (Mangaldai):  He 

is encouraging suicides.

Shri Morarji Desai: But when we 

fall apart, let us not condemn each

other; let us respect each other, even 

if we differ completely.

I could not  understand  my  hon. 

friend—revered friend, because he is 

my elder—Shri Kripalani  when  he 

said that 1 said that rising prices are 
not due to deficit financing or inflation. 
I do not understand  what  he was 

talking about.  How could I ever say 

that rising prices are not due to deficit 

financing?  Why should I then stop 
deficit financing,  if I thought other

wise?  Rising prices mean inflation. 
What else does ltmean?  I do  not 

therefore  quite  understand  why 
lie made that statement.  Perhaps he 
had nothing better to do, therefore 

he did it.  That is possible.

Shri J. B. Kripalani (Guna): I

was not understood correctly.

Shri Morarji Desai: I did not inter

rupt him when he was speaking, but 

he has the privilege of doing so. I 
do not want to grudge that privilege, 

I do not want to stop him either, I 

respect him too much for it, but res
pect does not mean that I must accept 

whatever he tells me.

*To Ti*r  TftfpTT  :

•*fr ̂  tr* m si,

zm i

Shri Morarji Desai: Here is my hon. 
friend again.  That is the difficulty 

of my hon. friend, Dr. Lohia.  He is 

a great reformer and a revolution
ary. I believe he is one. He has 

capaciy also, but the only difficult 

part of it is that he considers he is 

the only one and nobody else.

11 o ^

OT'rcrt jut ̂5nc qr *rrsT%  -sim i

Shri Morarji Desai: I will be con

sidering it a dishonour to be number 
two to him. I do not want to be 

considered to have the monopoly of 
being a revolutionary or a reformer, 

I do not want it, I would plead with
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my hon.  friend: let him  not have 

contempt for everybody.  It he wants

to improve ua, let him have some 
sympathy and not condemnation. That 
is the only way a reformer can work, 
•or even a revolutionary can work. By 
condemnation  one alienates  every
body, as he is doing, though I see he 
has some staunch followers, but they 
all go to him perhaps because  they 
are of the same mind. Otherwise, how 
else can it happen?

qft $ I

Shri Morarji DeSat: I said that we 
suffered from two droughts.  Let us 
.see what the actual facts are. I have 
taken them out only to put before 
my hon. friends, because they seem 
to have forgotten this.

At the end of the second plan, in 
1960-61, we had claimed, while fram
ing the second plan, we would have 
a taipet of 76 million tonnes and we 
improved on it. and said it would be 
81-8 million tonnes of production of 
foodgrains by the end of the second 
plan, and we actually1 produced  82 
million tonnes of  food m  1960-61 
Thiit is how we fulfilled the second 
plan

But  what  happened after that? 
Then in the first year of the third 
plan, we did gel 82 million tonnes — 
82 7—but nothing more. And  after 
that for two years we got less than 
that, one year we got 78 •millwp, and 
another 80 million. That is how food 
production went down in those two 
years, and therefore it was a loss of 
three to four million tonnes of food 
in those two years.  Therefore, the 
stocks went away.  Then, the year 
after that we produced 88.9 millions 
tonnes, i.e. nearly 89 million tonnes, 
it was a good year, but because the 
stocks had disappeared, that did not 
by Itself give us all the encourage
ment that it should have given us in 
the matter of foodgrains  But soon 
after that, for two years, one after the 
other, we had droughts as have not 
happened during the last  hundred 
years in this country. We  produced 
only 72 million tonnes of food in the

year 1965-66, and in 1963-67 produc
ed perhaps only 76 million tonnes of 
food. This is what has created  the 
difficulty in the matter of agriculture, 
and that is why also our national in
come went down.

Now it is said that we are res
ponsible, our policies are responsible, 
and one hon. Member had the great 
wisdom even to say that it was our 
policies which brought  aggressions 
also against us.  A very great flight 
of imagination. What else can I say? 
T cannot say anything else. But there 
cannot be anything farther from the 
truth than to say that the aggression 
of China was due to our own actions, 
or the aggression of Pakistan was due 
to our own actions.

% 1

Shri  Morarji  Desai:  Kamzori,
weakness  cannot  be  removed  by 
shouting and only those shout wh® 
have no strength in them. Those who 
have strength do not shout.  That is 
the experience, and the experienced 
wisdom of all the sages  Therefore, 
let us learn a lesson.  I do nbt deny 
we are. . .

TTT  (JT?«rra)  •

sMtot rr ^7. %  st %  i 

sttt  fiprr=r «rr«rr 1

.jr5  : >f5  ‘

ij Sr̂ ■ A *%■}

[* y*  JlSJ

Shri Morarji Desai: What else  can
one  say when one is  like that.  I
would not say.

?r *ptt r̂r sinttS
m ;plf 3TtT I I spr

®r; -' £ 1

?sr tftT viif̂d w r at 

5enir*fr,

sn̂ Tf 1 smr  <yt*?r  f,

f  i 1 ?rt J¥̂ TT  *ft

srgT 1
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It is also said that the planning was 
wrong, we have not concentrated on 
agriculture, therefore this has happen
ed. How is that right? Can agricul
ture be set right by merely giving 
money to it?  It can only be brought 
in by hard work, co-operation, co
ordinated effort by all people.  Have 
we done that' Have  all the parties 
done this? Wc have not  done it.  It 
may be our fault, I am prepared to 
accept that fault, but why are not 
other hon. Members accepting their 
fault also? But they  think they are 
faultless.  They are welcome to be 
saints if they want to be. I have no 
desire to take away that idea from 
them.  I do not want to claim any 
sainthood.

Therefore, let us see the fcts as they 
are.  Because of this want of rains 
or scarcity of rains in some parts, this 
is the condition that has arrived. And 
what is the condition of this country? 
We depend for 50 to 60 per cent of 
our national income on agriculture, 
and if you lose 15 per cent of our 
agricultural  production,  then what 
happens to the national income? That 
lakes  away the  buying power of 
people. And yet we find in this coun
try prices going high.  That is the 
contradiction. If people could not buy, 
prices should have gone down, but 
that also is a contradictory feature.

Mere staiistics  are not  going to 
make us wiser.  We have also to use 
our eyes and ears, and if we use our 
eyes and ears, I would not want to 
say that the rich men have not be
come richer, some people who were 
not rich may have become rich also, 
but the poor have not become poorer, 
I have no hesitation in saying that.

Shri Vasadevan Nair: Question.

Shri Morarji ]>esai: The poor have 
certainly become a little better than 
what they were, but not as much bet
ter off as we want them to do. If that 
had not been so, people would have 
died like flies in the country in  the 
conditions in  which we are  living

That is not what happens. That  1* 
what happened in Bengal. Thirty lakhs 
died in IMS. That was the condition, 
of this country, and before, it had al
ways happened, though now some of 
my hon. friends raise cries that  so' 
many people died, but that is only 
imagination and nothing else, it doe* 
not require to be proved.

*to rm  tftfiraT: jrsf tftsr

sprTt ̂ >5  I

Shri Morarji Desai: That is all right, 
I do not compete with my hon. friend 
in Urdu sher.

snbft  | i  ijir ft

*T0 Tl* fatft

«Ti <ffcinrt  ̂  ̂ tt g

Pf  f i sffa  | i

SftJT *ft  | I 5T«f afVTcf ftcft |

f̂t   ̂i  ̂ ?r*rrff

 ̂  TTf?mt 11

Therefore, I am pleading with my 
hon. friend, I am not trying to advise, 
who am I to advise, he is the adviser 
of everybody, how can I advise him, 
but I can plead with him------

in.  Hsr sffr i

Shri Morarji Desai:  ... .that his
advice will be more readily accepted 
if he keeps a little sympathy for 
smaller men like me as he  thinks. 
Under these conditions, it did not me
rely given us less foodgrains but it 
gave us also less cash crops and raw 
materials for our industries.  There 
were two aggressions against us and 
to that extent our military expendi
ture had to go up. We had to treble 
our military expenditure. In the inter
national world, there are all kinds of
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atmosphere and we did not get the 
foreign exchange that we expected to 
get.  That also put the industry out 
of gear. You can say that the Gov
ernment should have forestalled all 
this and that it did not forestall and 
that was the mistake.  If that is so,
I certainly accept the mistake.  But 
did any of my hon. friends advise us 
At that time in this way? No, They 
gave us the same kind of desparate 
advice which they are giving today, 
and if we had followed their advice 
at that time, this country would have 
been sold.  Nothing else would have 
•happened.

They say that we are taking loans 
from others and we are mortgaging 
ourselves. That is what he said. Let 
me make one thing clear.  We have 
won our independence, not to lose it 
but to strengthen our country and to 
see that we do not bow before any
body except in courtesy,  In courtesy 
■wc are bound to do that, but not for 
any gain. I can say that I have never 
extended my hand to anybody for 
help except on equal terms. Let any
body prove otherwise and I am pre
pared to pay whatever penalty they 
ask from me.  It is no use merely 
saying that foreign loans are crippl
ing us and doing this and that.  A 
country has got to take loans in order 
to advance faster. We had very few 
resources  If we want to grow faster, 
as all of us want, how are we to do 
so without taking foreign help?  We 
have got to return those loans.  We 
did not know that these sorts of years 
would come or that two aggressions 
would come. If we had got militarily 
prepared from the beginning, perhaps 
this may not have  happened. That
can be argued.  But if we had got 
militarily prepared  from the very
first year, 1946-47, how many crores 
might we have had  to spend9 Per
haps for fifteen years, we would have 
spent Rs. 15,000 crores.  From where 
would we have spent it?  I do not 
"think that it would have been justi
fied by anybody.  On the contrary, 
1 remember very well in the earlier 
years, in the first ten or 12 years, 
■until the Chinese menace, most of my

hon. friends opposite asked us to
reduce our military expenditure. That 
was also the view of the Congress 
Government. I do not say that it was 
not the view of the Congress Govern
ment, because we had no designs 
against  anybody.  Therefore,  we 
reduced  our  military  expenditure. 
But today we cannot do that; today 
we will have to keep our defence 
expenditure.  Some friends say that 
we should have economy in defence.
I would certainly not want any waste
ful expenditure in any department, 
let alone defence.  But may I plead 
with my hon. friends, see that out 

army does not get the feeling that 
wc are constantly criticising them for 
wasteful expenditure  We are con
stantly aware of this and we are try
ing to see that economies are effected. 
My hon. friends perhaps did not know 
that in this year according to the 
plan the military expenditure should 
have been Rs. 1,150 crores.  But we 
have made it Rs. 150 crores less and 
we are also trying to lessen the 
expenditure without lessening effi
ciency, but, on the contrary improv
ing the efficiency.

Defence is the first charge in this 
country. Whatever may be our con
dition, even if we have to spend every 
thing for defence, we should do so 
in order to save our independence 
and in order fight any aggresso’ 
against us.  I am equally sure that 
we should not have any foreign loans 
from any country if we are not able 
to hold our head high before them 
or if ihere is any interference.  Let 
me assure my hon. friends that we 
do not want to accept a single paisa 
from anybody, if it comes to the 
question of our being dictated to by 
anybody because we are taking loans 
from somebody. I can make this pro
mise to my hon, friends that we are 
determined on that.  If that stage 
comes—it may come, we are not liv
ing in a world which is good and 
which has got stabilised, and there are 
all sorts of pressures taking place, 
and so conditions may arise when 
there  may  be  pressures  applied.
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though I hope they will not be 
applied—we have to go without those 
loans.  All of us will have to forget 
all our differences and come together 
and see that we lift ourselves by our 
own strength whatever may be the 
cost  I have no doubt that at that 
time the hon. friends will forget the 
differences and will help the Govern
ment, whatever it may be, in seeing 
that this country rises on its own 
strength and on no body else’s.

Shri Samar Guba (Contai): Not the 
Government but the nation.

Shri  Morarji  Desai:  Government

represen.s the nation, whatever our 
friends here may say; otherwise it is 
not a democratic country. In a demo
cracy,  Government  represents  the 
nation.  Whatever other people might 
say, we may have differences with the 
Government, bu that does not mean 
that the Government does not repre
sent the nation. You can say that the 
Congress  does  not  represent  the 
naLion. I accept it but you cannot say 
that the Government does not repre
sent the nation.  But the Opposition 
can never represent the nation. It is 
only the Government that represents 
the nation.  It is therefore that the 
Prime Minister is the Leader of the 
House and nobody else is the leader 
of the House. In a democratic coun
try these things are accepted all over 
the world. Let that not be forgotten.

tto rm intyrc ^

* rr̂ rrT x>.  !

Shri Morarji Desai: We are coming 
to a condition where we have got two 
contradictory pulls.  Firstly, prices 
■re rising because of agricultural con
ditions.  On the other side, industry 
which was lagging behind because of 
lack of raw materials and lack of ade
quate loans in time is having insuffi
cient demand now. That is why we got 
into difficulties at a particular time, 
ft is in those conditions that this 
budget had to be presented, x cannot

say that I am myself satisfied with 
the budget 1 should like to have some
thing else.  But liking is one thins, 
and to be ahle to do it is another 
thing.  Anybody who wants to act 
prudently must not think of hi* 
desires and his expectations. He must 
think of what can be done and see 
that he is not frustrated or dis
appointed but that he goes on with 
greater vigour as time goes on. This 
budget has been brought in in order 
to stabilise things and if it is called 
the status quo budget, I would have 
no quarrel with it.  Let it be called 
so.  What does it matter?  When we 
are in a whirlpool while we are swim
ming, if we try to use the hands and 
feet violently, we will sink. If at that 
time you lie flat on your back, you 
will get out of the whirlpool, you will 
live.  When a sick person has got to 
become better, he should not shout; 
he has got to he low and take medi
cines which the doctor gives him and 
not to ask for foods of more vitality 
and nourishing foods  Once he is all 
right,  he can become strong  and 
stronger.  That is what we hope to 
be after this budget and that is the 
consideration with which this budget 
has been brought.

*To TW STT'T

at  srrsr

?r#*nr  i? st't i

Shri Hem Barua: Sir. he is giving 
us lessons in swimming and on medi
cines also.

Shri Morarji Desai:  If my hon.
friends are now satisfied with their 
remarks, I should like to go ahead. 
It is not possible for me to touch all 
the  points  that  had been  raised. 
Budget is an occasion when every 
issue can be raised.  But it is not 
possible to reply to every issue.  I 
have got materials before me to which, 
if I refer, I will take the whole day 
and even more. Therefore, I can only 
say that I have noted all the points 
which were made and I shall try to
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benefit by them; wherever any recti
fication has to be done, it will be 
done. And wherever anything has to 
be accepted It will be accepted. But it 
will be for the next budget and not 
for this Budget.  ln this  budget 
*00 as regards the taxes which have 
been levied, there have been criti
cisms, and 1 have patiently heard all 
those criticisms.  1 have received 
many more criticisms and suggestions 
from my side too.  If it had been 
possible for me to discuss, consider 
them and come to a conclusion before 
today, I would have given my con
sidered view today, but the matter is 
not so easy. It is a bit complex and, 
as I said, it must be a balanced budget. 
If it is not a balanced budget and if 
it leads itself to a deficit, then it 
would harm everybody and that is 
not the intention of anybody. I only 
hope that the balanced budget does 
not make anybody unbalanced.  That 
is what one has got to be careful 
about, and that is why I am trying 
to explain this. Therefore, the matter 
is not easy and I have therefore to 
pay more attention to it and I am 
attending to it and by the time the 
Finance Bill comes, I will have come 
to conclusions and I will tell the hon. 
House what conclusions I have come 
to.

But I should like to refer to some 
o! these matters, specially the matter 
about public sector,  it is said that 
the public sector has been a great 
drag on this country.

Shri J. B. Krlpalani:  Government
sector.

Shri Morarji Desai:  You can call 
it  so.  I  have  no  quarrel  with 
that.  But  as  I  said,  Govern
ment  represents  the  nation,  and 
therefore it is the national sector. 
You  cannot  deny  that  because 
it belongs to the whole  nation.  It 
does not belong to  anyone  party. 
Whatever my hon. friends may say, 
they are also going to profit by it or 
lose by it. 'Whatever happens,  we 
have to be sharers in it, that is what 
the public factor i*.  And that sector

if it has not yielded profit which it 
is supposed to have  yielded,  there 
are several reasons for it. In the first 
place, all that is said is not right, as 
I pointed out the other day.  When 
it was said that all the 40 public sec
tor factories are losing, it was  all 
wrong.  I gave the figures, and  I 
have written to my hon. friend when 
he asked me for a statement abou it. 
I have said in the statement—I do not 
want to take the time of the  House, 
otherwise, I would have read out the 
list also—that out of the 40 projects of 
Government which are working, in ac
tual operation, 31 of them are making 
profits; the profits may not be huge,—

An Hon. Member: Return?

Shri Morarji Desai: Return also is 
there. The figures were given by my 
colleague, and then I will give them 
some other time also if it is required. 
I do not say they arc all high profits. 
Nine of them are losing, but they are 
losing because of  several  causes. 
They a'e also being looked  into. 
There is a Bureau of Public Under
taking established in  the  Finance 
Ministry itself, and it  will be  my 
endeavour in the coming months to see 
that the public sector undertakings 
are so properly organised, or rather 
reorganised—they are organised, but 
they have to be reorganised in their 
personnel, in their management,  in 
their working and in  their  auto
nomy—that they will go ahead, and 
we will make up for the lapses that 
may have been there in the past.

There has been one significant lapse 
in the Durgapur  steel  factory. It 
has come to notice: that  happened 
only during One or two years,  be
cause of the lapse of the manager. The 
manager did produce, but he did not 
look at the management, and therefore 
this happened.  Of course, he s not 
there âid therefore we cannot  deal 
with him; he has gone away. But we 
will see to it that this is not repeated 
That is what one can see. Not 
that; we wll also try to profit by it 
and see that we make better profits as
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a result even of those losses and  we 

do not lose in future. That is what we 
will try to see.

The public sector factories have done 
a lot of good to this country.  It is 
-no use saying that we attended to 
them and neglected agriculture. "We 

have not neglected agriculture. Food- 
grains output also has gone up from 
51 million or 52 million tons in 1950- 
51 to 89 million tons, which happen
ed two years back and it will be more 
this year.  I nope so; and also next 
year.  But if depends more, on the 
monsoon.

It was sni(i ov some hen.  Member 
very uncharitably that in 20 years we 
have not provided water for all the 
lands in this country. I think it  is 
only a man of imagination who writes 
poetry who might say that all land 
can be provided with water even at 
any time.  I do not think it is pos
sible to irrigate all the land anywhere 
in the world.  We shall be fortunate 
if we are able to irrigate 50 per cent 
of the land and bring it under culti
vation.  That is the aim which we 
have immediately.  After that  we 
can go further if we are able to do so. 
But if we can bring 50 per cent of the 
land under agriculture, there can be 
no question of scarcity afterwards in 
this country.  But that  will  re
quire a great deal of effort. It will 
require major irrigation works; minor 
irrigation works and small irrigation 
works; all kinds of works, it will re
quire.  Some people swear only by 
major irrigation works. Some people 
swear only by minor irrigation works. 
All this is having a  lopsided view. 
Without major irrigation works, only 
minor irrigaton works are not going 
to work and without minor irrigation 
works only major irrigation  works 
are  not  going  to  benefit 
every State,  because  there  are 
soma States where major irrigation 
works may not be very possible. 
There, minor irrigation works only 

will b« useful; and therefore we have 
got all these three, and we are spend

ing more and more money on it

Somebody aald that no  electricity 
has yet  come to the  villages. Sir, 
they are forgetting that we  wece 

giving electricity only to 3,600 cities 
and tows, not villagers, when we be
came free. Today, more than 50,000 
villages  have  got  electricity  and 
every year more and more  village* 
are getting it. In our Plan period we 
are doubling the supply of electricity; 
in that we have succeeded, and we 
win even have greater development in 
electricity as time tfoes on. The pro
gress was not much better because we 
had to import also the machinery for 
producing electricty.  Now, today, 

we are producing all these things In 
this country, and there too, the public 
sector factories have done a lot  of 
good,  If they had not  coma,  we 
would not have been able to do this 
much.  If the steel factories nad not 
come, the private sector could not 

have  put up all  these  factories. 
We were producing only 1.5  million 
tons of steel. Today, we are  pro
ducing  6'5  million  tons  of  steel, 
and we will be doubling it in  the 
course of five  to seven  years This 
is how we are going about steel. And 
if all that steel had not come,  how 
would the private  sector  factories 
have flourished? The privates  sector 
factories have grown up five time or 
more during the last 10 years.  They 
have grown up only because of the 
public sector factories.  They would 
never have been able to come up but 
for that.  Would we have had  all 
the irrigation if the Government had 
not undertaken it?  Would we have 
had all the railways :f the Govern
ment had not undertaken it?  All 
this has to be done by Government 
but the railways also require a lot of 
money.  It is only in this  country 
that the railways have been  paying. 
This year we have again got into diffi
culties in the ralways because we got 
into losses, but we have got to make 
Up for them.  And that ia what we 
are trying to do.

But all these thing* require more and 

more co-operation and attention and 
co-ordinated work in auch a aaaner



JP45 <*«*«•« auaget—  JYAISTHA 24, 18S0 (SAKA) General DU. 5046

that we do  better in these  direc
tions and not merely do fault-finding, 
fault-finding is useful; n ig good be
cause without that, those who are do
ing it will not know where the fault 
lies. It is theefore that we are grate
ful to all those who pomt  out  the 
faults to us, but merely finding fau.t 
and deprecating everything and say
ing that we are not going anywhere, 
that we are frustrated, that nothing is 
being done, is the royal road to ruin 
and not the royal road to prosperity. 
Because it saps all our pneigics;  it 
saps all our desires to co-operate to
gether and co-ordinate our efforts. It 
is therefore that I am begging of my 
hon. friends  to criticise as much  as 
they like but not to run down people. 
I would not like to do that, for any
body. That is why I have said I have 
the greatest respect for hon. friends 
with whom even I  differ.  I differ 
with my hon. friends, the communist 
party people, but that does not mean 
I have no respect for them.  If they 
have no respect for me it does  not 
matter.

8hri Nambiar  (Tiruchirappal'i):
We have every respect for you.

Shri Morarji  Desci: But I  have 
respect for them.

If I lack in that, I would be  fail
ing in my duty.  That is what I say. 
Therefore, that is how we should deal 
with it, and not in a manner of mere
ly crying down each other’s  efforts 
and sayng, “you are useless, you are 
worthless and you are all folly”.

*T° Ttw ; srspr

3r> ̂  sift 1

Shri Morarji Desai;  What else  is 
this, if it is not the budget and  the 
expalnation of  it?  If  my  hon. 
friend does no*, even understand this 
much, it is only  because he is pre
occupied with that notion of reform
ing and his notion ot reforming not 
only of the country bu*. of myself and

T*#(Ai)LSD—0.

all others;  I only hope that he re
forms himself.  That  is all I hope.

I would now turn to the criticism 
of the taxes that have been levied. 
It is said that the taxes could  have 
been avoided and more money could 
have been brought in by saving  Rs. 
150 crorcs in various ways. 1 do not 
know  how  my  hon.  friend says 
that Rs, 100 crores or Rs. 50  crores 
could have been saved on defence. It 
is easily said. As I just  now  ex
plained, we have got to watch  two 
frontiers.  We have got to keep our 
armies ready and in trim.  There
fore, we have got to see  that  we 
spend all the money that is required 
for  it  We  were  to  spend 
Rs. 1150  crores on defence,  but 
we are spending only Rs. 960. crores. 
That shows how we  are  mindful 
about having economy with efficiency 
in what we do on the frontiers. Those 
two neighbours are making more and 
mora preparations They are increasng 
their divisions and  their  fighting 
power.  We  have no  intention of 
of making any  aggression at  any 
tim?, but we certainly will not desist 
from defending ourselves successfully.

It is to that end that we are keepag 
ourselves prepared.  It is, therefore, 
that I beg of my trend not >0  cons
tantly harp on this question and giv® 
a fei ling to our  very fine  fighting 
material that they are people  who 
are always charged with extravagance 
and things like that. Whatever  we 
have to do, we should do.  I can as
sure1 my hon. friend that the  Com
manders, the Generals, the  Defence 
Minister, my colleague all of them are 
verv conscious of this and they  arfl 
looking at it constantly,  trying  to 
see that we keep to the  minimum 
expenditure consistent with our pri
mary duty and the greatest duty  of 
keeping ourselves fit to defend  our
selves against all aggressors success
fully.  This is the criterion which we 
have kept before us for our defencc

My hon. friend said, we can make 
economies in our administration. We 
can; I would not say there is no scopa 
for economy.  But  economies  ar*
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constantly being looked into and they 
are being made. If you look at the 
figures you will find that expenditure 
on administration was 15 per cent, of 
the total revenue expenditure,  ex
cluding Defence. It rose to 17 per cent 
in 1954-55. It has come down to  10 
per cent. That is what has happened.

Coming to collection of taxes, there 
also the figures are very  significant. 
In the matter of tax revenue, we had 
3.75 per cent expenditure in 194o-i9. 
Today it is 1.4 per cent for all tax re
venues together.  In some sectors, i* 
has gone down much.  In customs, it 
has goine down to 0 9 from 15.  That 
is how we are keeping track of it. We 
still want to make a saving m this. 
One hon. member suggested that if I 
accepted his scheme of exempting a*l 
incomes upto the level of Rs. 12,500, 
5.800 and  odd  income-tax  officers 
could be saved. But he  does  not 
know *.hat I have no more than 2,500 
income-tax officers.  How was I goinrf 
to save 5800? He  peraps  does not 
have  the figures  I  do  not  know 
from  where  he got  his  figures. 
Some of his  figures are correct ,  I 
am referring to the young man from 
Goa.  He has taken great pains and 
several of his figures are correct. But 
when he goes into deeper waters, he 
gets into trouble. But his effort has 
been very good  and I  congratulate 
him for his study.  He said, if  he 
were I; I think it  would  take quite 
a few years for him  to be in  this 
placc,

I would turn to the criticism I hat I 
have become liberal after I have be
come Deputy Prime Minister, because 
I have not taxed liquor. Certainly it 
is a very amusing irony that people 
who do not believe in prohibition tell 
me that I should do so.  It is not a 
question of my losing grit.  I would 

like to have prohibition as early  as 
pomible and I do not agree with all 
those who say that prohibition  has 
done harm. I do not want to go into 
that subject, because that is rtot a 

Central subject.  It is a State subject 
In the matter of taxation, only forcien

liquor can be taxed by me, not local
ly-produced liquor. That is a State 
subject, not my subject  In the mat
ter of foreign liquor, I had raised the 
duties in 1963 to Rs. 40 a litre. Where 
do you want me to take it? If it  is 
taken up further, it will have dimini
shing returns.  There will be  f** 
more smuggling and  nothing else. 

One has to kep track of that also. They 
do not realise that.  They say, you 
tax the luxury items.  Certainly; 
luxury items have been taxed 30 to 

35 per cent.  How much more do you 
want?  Today the trucks and cars are 
not in demand. There was a black- 
market premium of Rs. 5000 to Rs.
10,000 lor Fiat and Ambassador. But 
the other day I found a dealer had to 
pay Rs. 500 pugree to the man who 
bought it. This is what is happening, 
because they are not selling.

Shri D. C. sharma: Will you give 
me the name of that dealer?

Shri Morarji Desai; 1  know  the 
dealer, but I do not want  my  hon. 
friend to raise the market again  by 
going into it in the wrong manner, be
cause that is what he will do.  This 
is what is happening. It ig not that 
I am unmindful of  that.  I should 
like to tax as much as I can, but one 
has to see that the taxation is fruitful 
and not unfruitful.

Dr. Lohia said, it you curtail  all 
salaries and  all expenditure to Ha. 
1500 per month, Rs. 1000 crores will 
be saved  I do not know wherefrom 
he got his figures. If you  do that, 
you will be saving only Rs. 25 crores 
and nothing more.

TTc TW  «Y$qT ITS fa’T-

3TTcT  •TPT7' 3ff   ̂I *7% 

3fTT SfiT̂ sr'N

Shri Morarji Desai; I am prepared

to be with him whenever he want* it 
I am prepared to learn from him. If 
he shows me where I am wrong,  I 
will certainly benefit by it
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Shri Morarji Deaal: Whenever my 
hon. friend is free, I am free. That is 
all I can say.

*To TW ipflf* wHggT  <r*T

vj-sft stpt  ir *rr ̂ pt̂t %,

T*-  ^  I

Shri Morarji  Desai:  He believes
more in playing to the public  gal
lery than in fruitful discussion. I am 
not interested in that kind of  thing. 
I am interested in learning from him. 
But I cannot learn from him in that 
kind of controversy.  If he does not 
want to teach me, he is welcome not 
to, but I am ready to learn from him 
in the manner in which I can learn, 
not in the manner in which he wants.

*f; tw  irw (crrrwsT) : 

<rr<5 3i7toTrr,  r̂fritw rr 1

TTo  THT Wtfgm :  '̂r

«it? ir tort 5r.1T 1

Shri Morarji Desai: My hon. friend 
knows purdah very much, because he 
was in purdah for quite a few years. 
He knows that I have never gone into 
purdah.  That is all given to  him; 
he is an expert in it, I grant. I do not 
want to learn that from him.

He said that I have taxed the poor 
by taxing footwear. There was  tax
ation on footwear before. It was taken 
away for 2 years.  But is it realised 
that factories supply only 15 per cent 
of the total footwear? Whatever is 
done by the small men, they are all 
untouched. I am considering what steps 
have to be taken to see that footwear 
which is ol a certain minimum value 
does not increase in price. That  is 
what I am going to see. Which way 
I can do that, I am examining and 
when I come to the Finance Bill, I will 
be able to my what can be done. The

same thing was said about aluminium 
also.  For synthetic fibres, rayon and 
other things also some had to say. For 
anything that tax is levied on  they 
will say, do not levy this and levy 
what is not to be levied. When that 
is levied they will say, do not levy that 
and levy something else. This will be 
a constant exercise) at budget  time 
with which I have no quarrel. But I 
would like to say this that, as I have 
said, in the matter of these two taxes, 
on synthetic fibres and on aluminium, 
I want to see that prices do not rise. 
If I find that the taxation is high, that 
it cannot be absorbed without detri
ment to the ordinary consumer, I will 
have to consider what changes I can 
make. But I can also see that it is all 
absorbed or a part of it is absorbed- 
But, at any rate, I want to see that, as 
far as possible, the prices of utensil 
are not raised. But all this requires 
to be very carefully worked out.

16 hrs.

There is another thing, which  wa* 
about the 22 per cent tax being deduc
ted at source in the matter of interest, 
in the matter of commissions, in  the 
matter of fees and all those items. This 
has been brought in in order to plug 
the loopholes through which unaccoun
ted money is earned in several ways. 
But I also want to see that it does not 
become a hardship. We have already 
seen to it that those people who do not 
pay any income-tax from their income 
are not affected, nothing will be de
ducted. They have only to give an affi
davit to the place from where they get 
their income that they are not paying 
any income-tax, and nothing will be 
deducted from them. They are not to 
go and ask for certificates, they  are 
only to give an affidavit and it will not 
be deducted from them.  For  other 
sources also, whether it should be 22 
per cent or whether it should be any
thing less is  very  carefully  being 
worked out, and there too I will come 
before this House when I am  ready 
with my conclusions.

I would now come, Sir, to the vaxa- 
tious question of tea and coffee. Well, 
here I would not like to say that  1
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want to save people from the habit of 
tea and coffee. Why should I have to 
do that? I have no such desire except 
in the matter of liquor. In the matter 
of tea and coffee I have no desire to 
prohibit it at any time or to say that 
somebody should drink less  tea  or 
coffee.

Shri Hem Barna:  You do not take 
tea or coffee.

Shri Morarji Desai: That does not 
mean I should take it.  Because  my 
hon. friend shouts, it does not mean 
that I should shout.  It does not fol
low.  In order to remain friends this 
need not be done.  But in the matter 
of tea and coffee we have to consider 
our export requirements. It is argued 
by hon. friends here that we are not 
making maximum efforts for exports. 
If we want to make exports more and 
more we will have to see that our tra
ditional exports do not lessen, and tea 
and coffee give us one of the best ins
truments of exports. What is happen
ing? More and more tea and coffee is 
being consumed in this country and it 
is a habit which grows. Well,  those 
who want to keep the habit, let them 
keep it but let them also pay to the 
country. Why should they have the 
habit and not benefit the country also? 
If we want to put a curb on consump
tion, tax is the only method by which 
it can be done.

An bon. Member: Produce more.

Shrt Morarji Desai: More cannot be 
produced than what can be produced. 
It is all easily said.  Dr. Lohia said 
produce water, we will produce volun
teers and water will be produced.  I 
wish it is as easy as that.  Let him 
organise and do that  Let him show 
results in an area of hundred square 
miles and I will be satisfied- Then I 
will follow him in that  particular 
work, not in everything else. Then I 
will try to do that and I will help him 
in that

«rtrr ?rf tsxc vft i <t«p *n=faT sr*

5ft £r eft

w«fr 1

Shri Morarji Desai: Why does  the 
hon. Member not be liberal when he 
preaches to me and follow me. Why 
does he want me to follow him? Why 
is he so very egoistic and thinks that 
he has all the monopoly of  wisdom 
and nobody else. He will benefit better. 
A wise man is he who learns  from 
everybody and not one who  teaches 
everybody.  That is what he has to 
realise.

Therefore, in the matter of tea and 
coffee we have to see that we lessen 
our consumption and there is no other 
method but this. When I said that for 
a hundred cups of tea the price will 
increase only by five paise or ten paise 
I meant it.  That is the incidence of 
this taxation, because in the  lower 
quality tea the taxation is less. But if 
that is also not to be considered what 
am I to do?  I have to see that we 
spare some of the teas for export if 
we want to move forward faster. That 
is why tea and coffee will have to be 
curtailed in consumption and there is 
no other way beyond it; that is all I 
have to say. Those people who want 
not to suffer from heavier expenditure 
can lessen the use of tea per cup, use 
a lesser quantity of tea leaves per cup 
and they will not have to pay more. It 
will do them good also. It is hard tea 
which makes you hard, it is suft tea 
which makes you better.  It is better 
to take soft tea than hard tea.

Shri D. C. Sharma: Please remove 
them from the Parliament House

Shri Morarji Desai: The same was 
said about petrol and diesel oil. It was 
said that this will also go to the com
mon man.  Well, so far the transport 
fares have not increased in the buses. 
I do not think they will increase; it 
has not that great incidence per ticket 
that they have to increase the  faze. 
Therefore, it is only a part of  the 
profits that we are taking. In several 
places they are running through gor-
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einment and government when it runs 
does not pay any income-tax. There
fore, it is better I get something like 
this. All this has to be obtained even 
from them. I do not think they are 
going to raise taxes in this  manner 
themselves. If it is looked at in this 
way, I am sure my hon. friends will 
see that whatever was to be done, we 
have to do this.

I was charged, on the one hand, that 
1 am not giving sufficient to the States. 
If I have to give to the States 1 have to 
tax, and if I have to tax I have to tax 
in such a manner that the poor are not 
affected. My hon. friend, Shri Dande- 
kar, did admit that this does not affect 
the living index of the working class. 
That is what he said, although my hon. 
friend, Shri Masani  says  otherwise. 
But I would rather like that in  this 
matter he has a better accountant and 
when he has seen the figures he will 
find that this does not affect  them 
though it may affect the other people. 
It will affect the other people, I can
not help it. They think that 1 am not 
going to help the States. The States 
have been helped to the extent  of 
Rs. 98 crores.  I could not have done 
that if I had not done this. Therefore, 
this has got to be done.  This is my 
only justification for doing this kind of 
work.

TTT. jrfr-T 
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Shri Morarji Desai: If I have not 
taken account of economies in govern
ment expenditure it is only because I 
do not know how much I can do with
in one year, but whatever is done is 
KOtng to be useful next year.  It  is 
'therefore that I am going to persist in 
this matter and see that more  and 
m°re economies are effected.

My friend, Shri Dandekar called it 
a bad budget Well, Sir, he could not 

it any other name and therefore

in China (A.M.) 

he called it a bad budget  He could 
not call it good because it will then be 
giving a compliment to the Congress. 
But I do not think, when they say that 
the common people do not like it, it 
is correct. I have received letters from 
all sorts of people.  There are letters 
of criticism and there are letters  of 
approval. I have also in my own way 
talked to some unknown people in the 
street and 1 found that they were not 
bothered about it. Because they are 
not bothered about it, these  people 
want them to bother about it I would 
only request these people to keep their 
silence and not to bother them about 
it. That is all, Sir, that 1 have to say.
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16.10 hra.
MOTION  FOR  ADJOURNMENT— 
Contd.

Aixeccd failure or the Government 
op India to protect the Indian dip-

IOMATIC PERSONNEL IN CHINA

contd.

Mr. Speaker: Now we will take up 
the adjournment motion. But  there 
will be no ha f-an-hour discussion to
day because we are already short of 
time and it is already 4 o'clock.
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Mr Speaker: No, now we are on a 
different subject.

Motion moved:

"That the House do now  ad
journ".


